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BUREAU OF INDIAN STANDARDS
(Department of Consumer Affairs)

NOTIFICATION

New Delhi, the 17™ September, 2024

Ref: HQ-PUBO013/1/2020-PUB-BIS (1037).— In pursuance of Sub-rule (1) of Rule (15)
of the Bureau of Indian Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that
Indian standards, particulars of which are given in the second column of the schedule hereto
annexed have been established on the date indicated against it in third column. The particulars of
the standards, if any which are given in the fourth column shall also remain in force concurrently
till they are withdrawn on the date indicated against them in the fifth column.
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SCHEDULE
Sl No., Year & Title of the Date of No., Year & Title of Date of
No. Indian Standards . the Indian Standards Withdrawal
Established Establishment | "y o Withdrawn, if
any
1) (2 3) 4) Q)
06 September 2024
IS 5691 2024 1S 5691 — 1970 06 March 2025
1 Lacquer, Cellulose Nitrate, Specification for
- C s Lacquer, Cellulose
Pigmented, Finishing, Glossy ) . q
— Specification Nl_trgte,_Plgmente ,
Finishing, Glossy
(First Revision)
06 September 2024
IS 18651 (Part 4) : 2024
ISO 7176-4 : 2008
2 Wheelchairs NA NA
Part 4 Energy Consumption of
Electric Wheelchairs and
Scooters for Determination of
Theoretical Distance Range
06 September 2024
IS 18793 (Part 2) : 2024
3 ISO 19101-2 : 2018 NA NA
Geographic Information —
Reference Model
Part 2 Imagery
06 September 2024
IS 18812 : 2024
4 ISO/TS 4640 : 2023 NA NA
Dentistry — Test Methods for
Tensile Bond Strength to
Tooth Structure
06 September 2024 NA NA
5 IS 18856 : 2024

ISO 19007 : 2018

Nanotechnologies — In-Vitro
MTS Assay for Measuring the
Cytotoxic Effect of
Nanoparticles
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HILT =T TSI AT

SI No., Year & Title of the Date of No., Year & Title of Date of
No. Indian Standards . the Indian Standards Withdrawal
Established Establishment to be Withdrawn, if
any
1) (2 (3) 4) ®)
06 September 2024 IS/IEC 60068-2-17 :
IS/IEC 60068-2-17 : 2023 1994
. . Basic Environmental
Environmental Testing .
6 Testing Procedures 06 March 2025

Part 2 Tests
Section 17 Test Q: Sealing
(First Revision)

Part 2 Tests

Section 17 Test Q:
Sealing

P. RAJESH, Scientist G & DDG (ITS, PRT & TNM)
[ADVT.-111/4/Exty./518/2024-25]
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